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{(b) the details of the existing set of rules and guidelines for settlement of

refugees in the country;

{c) whether the Ministry is intending to mitiate a National Refugee Policy for
smooth and effective settlement of refugees coming to India from other countries;
and

{d) 1if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) to (d) The information is being collected from various
concermned Departments/Ministries of Government of India and will be laid on the
Table of the House once the desired information is received from all the concerned

Departments/Ministries.
Security of Goa International Airport

1333. SHRI AVINASH RAT KHANNA: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) which of the security forces look after the security of Goa International
Airport;
{(b) whether all the security personnel are provided with bullet proof jackets, if

not, the reasons therefor, and

{c) whether Government intends to provide bullet proof jackets to all personnel,

if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Central Industrial Security
Force (CISF) 1s looking after the security of Goa International Airport.

(b) and (c) As per the extant guidelines of the Bureau of Civil Aviation Security
(BCAS), bullet proof jackets are provided to Quick Reaction Team (QRT) of Aviation
Security Group (ASG)YAirport Security Unit (APSU) only.

Free vaccination in cases of dog and monkey bites in Delhi

1334, SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) whether 1t is a fact that more than 3,500 cases of dog and monkey bites
have been reported in Delhi/New Delhi during the last one year,

{b) whether Municipal Corporation of Delhi (MCD} and New Delhi Municipal
Council (NDMC) have taken any action in the matter; and
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{c) whether Municipal authorities have any plans for free vaccination in case
of bites by dogs and monkeys and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) The number of cases of dog
and monkey bites reported in Delhi/New Delhi during the last one year are as under:

Deptt. No. of dog bites No. of monkey bites
Delhi Cantonment Board 473 04
New Delhi Municipal Council (NDMC) 215 04
South Delhi Municipal Corporation 4751 429
North Delhi Municipal Corporation 42,697 619
Hast Delhi Municipal Corporation 50,824 434

{(b) The Delhi Cantonment Board has informed that it has taken necessary action

like controlling the population of biting animals and provision of necessary treatment.

The New Delhi Municipal Council (NDMC), South Delhi Municipal Corporation,
North Delhi Municipal Corporation and Hast Delhi Municipal Corporation have
informed that action 1s taken as per the Animal Birth Control (Dog) Rules, 2001
and monkey catchers have been deployed for catching and rehabilitating them to
Asola Wildlife Sanctuary.

{c) New Delhi Municipal Council, South Delhi Municipal Corporation, North
Delhi Municipal Corporation and East Delhi Municipal Corporation have plans for

free vaccination in case of bites by dogs and monkeys.

Policy of classifying documents

1335. SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) what is the policy of classifving documents as 'secret’, 'top secret and
'confldential’;

(b) whether Government has received certain recommendations from CIC for
fulfilling the mandatory requirement of proactive disclosure under the Right to
Information Act (RTT); and

{c) if so, the action taken by Government on the recommendation of CIC so far?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) The documents are classified



